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Foreign Orders for Construction of
Bulldings by NBCC

'

1918 SHRI M § PURTY Will the
Minister of WORKS AND HOUSING
be pleaseq to state

(a) whether the National Building
Construction Corporation has secured
some orders from foreign countries to
construct some important buildings,
and

(b) if so, the facts thereof”

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI H K L BHAGAT)
(a) and (b) No Sir The National
Buildings Construction Corporation
has not secured any such order for
important buildings from foreign
countries However, the International
Airports Authority of India has secur-
ed an qrder for the construction of an
alrport in Libya and the National
Bufldings Construction Corporation is
executing this work as its construc-
tion associate, The work involves the
construction of runways, taxi-ways
and aproms in the airport.

BHADRA 8, 1808 (SAKA)
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Setting up of Agency for Putoinur
and Sale of Agricuitural Commodiiies

1914 SHRI C JANARDHANAN
Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to-
state

(a) whether Government's attention
has been drawn to the Kerala Gov-
ernment’s decision to set up a special
agency for the purchase and sale of
agricultural commodities;

(b) 1f g0 the broad outhines there-
of, and

(c¢) whether Centre propose to take
mitiative to ensure that other States

also follow Kerala’s example in ths
direction®

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAH NAWAZ
KHAN) (a) to (¢) The informationr
has beun called for from the Kerala
Governimnent and will be laid on the
Table of the Sabha
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Landjess Labourers

1917. SHRI SOMNATH CHATTER-
JEE: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state.

(a) State-wise number and propor-
tion of landless peasants for the latest
available year;

(b) whether Government have any
data to show the incidence of employ-
ment and unemployment, State-wise,
among the landless peasants; and

(c) if so. the thereof

State-wise?

break-up

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAH NAWAZ
KHAN): (a) to (¢) The information
15 being collected and will be laid on
the Table of the House,

Madhya Pradesh Government's Pro-
posa] for Basic Amenities to Slums

1818 SHRI G. C. DIXIT: Will the
Mmister of WORKS AND HOUSING
he pleased to state

(a) whether Madhya Pradesh Gov-
ernment have sent a proposal to Cen-
tral Government for making avail-
able basic amenities to the slums that
have come up on the Central Govern-
ment land there; and

(b) if so, Central Government’s re-
action thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI H. K. L. BHAGAT):
(a) No, Sir.

(b) Does not arise.

Junior Engineers In CP.W.D.

1919. SHRI S, D. SOMASUNDA.
RAM: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) how many Junior Engineers who
are working in CPWD for more than





